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I, Tarun Singh S/o Sh. Raj Kumar, R/o VPO Mehar Majra, Tehsil Chhachhrauli, District

fl Yamuna Nagar, Haryana Pin Code 135101, India do hereby solemnly affirm and declare
ff as under:- it
c%
—5— BEFORE THE NATIONAL GREEN TRIBUNAL )
&
T i PRINCIPAL BENCH, NEW DELHI
;;: : (By Video Conferencing)
]
& Original Application No.219/2021
Q g
Tarun Applicant
Versus
Respondent(s) -

Dharmender Singh and Bhupender Singh

1. That the deponent is the pefmanent resident of above said address. -
= - 2. That the deponent has filled the complaint through e-filing before this Hon’ble
o

j ' Court in which the Hon’ble Court gave direction 'to lodge FIR in local Police
| Station. Thereafter the deponent has filed the complaint No. COMI/203/2021

before the Hon’ble Court o¥‘8‘h, Rajvinder Singh, JMIC, Yamuna Nagar at
\Jagadhri which is pendihg;',l for 20-04-2022 for report from the Police
Officer/I.O/SHO, PQ.fSl Buria_.}iﬁfore the Hon’ble Court of Sh. Rajvinder Singh,
JMIC, Yamuna Nagar at Jagadhriand FIR No.237, dated 08.12.2021, under section
379 IPC and 21(4) of Mines and Minerals (Regulations of Development) Act 1957

PB-Buria has been registered. '
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3. That the deponent has enclosed the Certified copy of
08.12.2021, under section 379 IPC and 21(4) of Mines and MineralS{Regulations
of Development) Act 1957 PS-Buria, Online Status of COMI/203/2021, and order

date 17-01-2022 by the Hon’ble court of Sh. Rajvinder Singh, JMIC, Yamuna

' Nagar at Jagadhri.
- 4. That the above noted contents are true and correct.
Deponent

Verification:-
Verified that the contents of the above said affidavit are true and correct to the best
con, aled therein.

of my knowledge and belief and nothing has beex}_~
ATTESTE

Verified at Jagadhri = }A Doa .
P E%&; M '
7 ZZ””
Depon[ /t

Dig *¥ Advocate & Notary
Distt. Courts. Jagadhti (YNR
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¢ P1O-Cun-Assistant Mining Engineer,
Depariment of Mines & Geology.
[aryena, Panchkula.

$h. Tarun Singh

Sén Raj moumar,

Riv Meharmajra,
Tehsil Chhachbraul,
distriel Yamunanagar

Memo No/DMGRTIHE:- =47 Dated;= FJ-4 3oy
Supply of Infurmiion ainder BTT Aet, 25

I relersnee of vour application Ne. nil dated 22-12-2021.

e desived information as sought by you L3 forwarded Lo vou D

HEcay-ary gelion

—

(W

SEH-Curn-Assatant- wifin g- Engine.:,

Depanmu"ﬁt al Mines & Geeles

Harvanu, Panchicu
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Chief Judicial Magistrate, Yamunanagar
Case Details

Case Type : COMI - COMPLAINT IPC

Filing Number 1 6165/2021 Filing Date: 06-12-2021
Registration Number : 203/2021 Registration Date: 06-12-2021
CNR Number : HRYN03-006171-2021

Case Status

First Hearing Date : 06th December 2021

Next Hearing Date : 20th April 2022

Case Stage : Appereance

[ Court Number and Judge : 24-Judicial Magistrate - Ist Class

Petitioner and Advocate

1) TARUN SINGH
Advocate- SAT PAL SINGH NAGLA

Respondent and Advocate

1) DHARMINDER SINGH

2) BHUPINDER SINGH

3) M/S HIMGIRI SCREENING PLANT THROUGH PROP Sh DHARMINDER SINGH

4) M/S HIMGIR| ENTERPRISES THROUGH ITS MAMAGING PARTNER DHARMINDER SINGH
5) M/S V.P.SK SCREENING PLANT THROUGH PARTNER DHARMINDER SINGH

6) SANJEEV KUMAR

Acts
Under Act(s) Under Section(s)
e EEIAMNEE S — S 37942744?506 1
FIR Details

Palice Station : BURIA

FIR Number 5

Year 0

Case History
Registration Number f Judge Business on Date | Hearing Date = Purpose of Hearing |
203/2021 7 Judicial Magis ate - Ist Class e 14-12-2021  Appereance
i) e ate. lstClass | 22122021 _ Appereance
203/2021 \udicial Magistrate - Ist Class | 17-01-2022 Appercance
s03mmt ‘Judicial Magistrate - Ist Class ;20-04—2022 E_Ap'bereahgémm e
Orders

Order Number | Order Date - Order Details

1 - 06-12-2021

2 - 14-12-2021

3 i 14-12-2021

4 | 22-12-2021

5 | 17-01-2022

-
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Tarun Singh Vs. Dharmender Singh and others
COMI-203-2021

Present;- Shri S.P.S Nagla, Advocate for the complainant.

The learned counsel of the complainant gave a statement that
FFIR n0.237/2021 has been registered by police.

In view of the Section 210 Cr.P.C., the proceedings of the
present case are stayed and report be called on the matter from the police

officer/1.O/SHO, P.S. Buria for 20.04.2022.

(Rajvinder Singh)
IMIC/Jagadhri
UID-HR-0451

17.01.2022
Typed by Jvoti Bala, J.W

I attest to the authenticity of this
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